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Sewing Machines

S Shri Ram Krishan:
'\ Shri D. C. Sharma:

Will the Minister of Commerce and
Industry be pleased to state:

367

(a) the number of sewing machines
manufactured in the country during
the year 1957-58 so far; and

(b) the number of machines out’ of
these spld in the country and the num-
ber exported? ’

The Minister of Commerce and
Industry (Shri Morarji Desat): (a)
About 1,40,000 Nos.

(b) The number of machines sold
in the country is not available; how-
ever, the number of machines sold by
small scale units was 11,100 during
the period April-December, 1957. The
total number of machines exported
during 1957 was 4,575.

Displaced Persons’ Claims

368. Shri Onkar Lal: Will the Minis-
ter of Rehabilitation and Minority
Affairs be pleased to state:

(a) the number of displaced persons
in Kota division whose claims for
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compensation have been admitted so
far;

(b) the number of applications of
displaced persons which are still pend-
ing; and

0!‘:c) the steps taken to dispose them

7 Jal Y

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) Claims which were filed
under the Claims Act of 1850, have
been recorded according to the situa-
tion of the property concerned in each
case in Pakistan and not with refer-
ence to the place in India from where
the claim was filed. In addition, the
jurisdiction of Claims Officers did not
correspond to administrative units in
India. It is not possible, therefore,
to give the total number of claims
flled by displaced persons in Kota
Division.

(b) and (c). Do not arise

Roads in N.EF.A.

sgy, _J Shrl Subodh Hansda:
\ Shri 8. C. Samanta:

Will the Prime Minister be pleased
to state:

(a) the total mileage of jeepable and
motorable roads now existing in
N.EF.A. and N.H.T. area unit; and

(b) how many road bridges are stili
required to be constructed on these
roads and when they will be
completed?

The Prime Minister and Minis-
ter of External Affairs and Finance
(8hri Jawaharlal Nehru): (a) Jeep-
able roads—806 miles.

Motorable roads—466 miles.

(b) 64. Out of these, construction
of B8 is expected to be taken up
during the current Five Year Plan
period and the rest during the Third
Plan period.
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Industrial Units in U.F.

370. Shri 8. M. Bum'iee' Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether some new industrial
units are to be started in U.P. during
1958-59; and

(b) if so, what are those units?

The Minister of Commerce and
Industry (Shri Morarjt Desal): (a)
and (b). A statement giving the infor-
mation is attached. [See Appendix
II, annexure No. 53.]

Slum Clearance

371, Dr. Ram Subhag Singh: Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) whether Government have re-
ceived schemes for slum clearance
from the Gevernments of Bihar and
West Bengal; and

(b) if so, whether those schemes
have been considered and funds have
been sanctioned for them?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) Yes.
Three slum clearance projects have so
far been received from the Govern-
ment of Bihar and four from the Gov-
ernment of West Bengal.

(b) Three projects of the estimated
cost of Rs 32:20 lakhs from Bihar are
under examination in consultation
with the State Government.

Out of the four projects from West
Bengal, two were sanctioned in
October 1957, at an approved cost of
Rs. 7105 lakhs* the Union Government
providing 25 per cent. of the approved
cost as outright subsidy and 50 per
cent. as loan. The third project has
been referred back to the West Bengal
Government for recasting. Regarding
the fourth project which was formu-
lated hy the Calcutta Corporation at
an estimated cost of Rs. 2 crores, the
West Bengal Government requested
that funds be found for it over and
above the Plan allocation of Rs. 2:80
crores for West Bengal under the Slum
Clearance Scheme. The Government
of India are examining the request.





